03.03.2025 ADVANCE CAUSE LIST

COURT NO. 46
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICKTO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14
MEETING ID : 2528 229 8537

NOTE: “IN ALL 498 - APETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS
REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.”

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND 10 ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR
MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmpankajgoel.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 REVIEW PET. 269/2022 RAVI KANT VERMA REHANA AHMED, JAVED AHMAD,
In W.P.(C)-2688/2020(Disposed off V/s EAST DELHI MUNICIPAL CORPORATION |PARINAV GUPTA, HEMANT GUPTA,
case) & ORS ANKIT SIWACH

OTHER DETAILS OF ADVOCATES:
REHANA AHMED()(9871856968)(PETITIONER)

JAVED AHMAD(JAVEDAHMADADV@GMAIL.COM)(9810518138)(PETITIONER)
CLOMCDHQ(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

PARINAV
GUPTA(PARINAV_GUPTA@YAHOO.COM)(9899200863)(RESPONDENT)
HEMANT GUPTA(VAKILHRA@HOTMAIL.COM)(9811085066)(RESPONDENT)
ANKIT SIWACH(ASIWACH02@GMAIL.COM)(9671594417)(RESPONDENT)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14
mailto:cmpankajgoel.dhc@gov.in

03.03.2025 ADVANCE CAUSE LIST

COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

:JS',\\",,BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

CASES INVOLVING DIFFERENTLY-ABLED PERSONS

96 W.P.(C)-13990/2024 MR. MITHILESH KUMAR YADAV AND |SHASHANK DEO SUDHI
ANR
V/s CENTRAL BOARD OF FILM
CERTIFICATION AND ORS

OTHER DETAILS OF ADVOCATES:

SHASHANK
DEO(ASSOCIATES.SOLICITORS@GMAIL.COM)(9810615050)(PETITIONER)
CBFC, INB, MSJE, ANIL, BHARATHI, ANIL(CEO.CBFC@NIC.IN,
SECY.INB@NIC.IN, SECRETARYDA-MSJE@NIC.IN,
ANIL.LALE@VIACOM18.CO)(0)(RESPONDENT)

BHARATHI, UNION OF INDIA(BHARATHIRAAVICA@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

HIGH COURT OF DELHI REGISTRAR (LISTING)
03.03.2025.
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